
HIGH COURT OF DELHI: NEW DELHI
5_HEIl$.l:lAH BQAILNEW DE_LH.l-110.503

Ql£EA.EQ1Y.CEJ10. _ ,LDHC_/QAZJIB/G-_E1/SC/20§ Dated:
From:

The Registrar General,
High Court of Delhi,
New Delhi.

T0.
The Principal District & Sessions ludge,
New Delhi District,
Patiala House Courts,
New Delhi.

Sula-= Anwintnleut ofMs.£a.<1n.1_a Lad@_U£Jr®g1rl 
Firs_t Qlass-04. iatiala Ho_us_e Courts.,JLew D_e_lh_i. asc Assistam*ReeiSt_r;a:
[Researchj-cum-Assistant lileilowg l}1,i;j]_¢_ Supreme C_Qg_;;t of India, 0.11
geputation basis,

Sir,

I am directed to say that Hon'ble the Acting Chief Justice has been pleased to spare
the services of Ms.Padma Ladoi, DIS, presently posted as judicial Magistrate First Class-04,
Patiala House Courts, New Delhi, to enable her to join the post of Assistant Registrar
(Research)-cum-Assistant Fellow-in the Supreme Court of India on deputation basis w.e.f.
22.01.2025 till 31.05.2025.

lam, therefore, directed to request you to kindly relieve Ms.Padrna Ladol, DIS, so as
to enable her to join the aforesaid post in the Supreme Court of lndia on deputation basis
w.e.f.'22.01.2025.

Yours sincerely,

sd/"
(Shankar Singh)

Joint Registrar (Gaz.IlB]
for Registrar General

150- '151Endst. No, g DHC,5/1.Z.IIBgo-a_/st;/2025 Dated = \\-\\Q\\'2_o'2_'5
Copy forwarded for information and necessary action to:-
1. Ms.Aparna Ajitsaria, Registrar [HR/A-I), Supreme Court of India, New Delhi.

»2." The Principal District & Sessions Judge [1-lqrs.), Tis Hazari Courts, New Delhi.
3. The Joint Registrar (Gazette-HA), Delhi High Court, New Delhi.

;23::“-
(Rakesh Kumar)

Deputy Registrar [Gaz.llB]

l 6%,
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Urgermappointment of Ms.Padma Ladol, DJS, as Assistant Registrar (Research)-cum-
Assistant Fellow in the Supreme Court of India, on deputation basis.

SG Sancleep Gazette II <aojgazette2.dhc@nic.in>
TUE, 14 Jan 2025 11236208 AM +0530 q >

' 3
To "PDJ Office HQ"-1‘@111;-rrviiinlrn-r~:.r l .r

Please find
regarding appointment of Ms.Padma Ladol, DJS, Judicial Magistrate First Class-04, Patiala House

Sir, I

enclosed herewith this Court's letter dated fl_4._01_.202f5

Courts, New Delhi
as Assistant Registrar (Research)-cum-Assistant Fellow in the Supreme Court of India, on
deputation basis.

With Regards

Sandeep Kumar
Administrative Officer (Judl.)
Gazette-IIB Branch
Delhi High Court

OFFICE OF,,THE_I{BlNCIPAL DISTRICT 8c_SESS_IQN_$_JlID_GE (HOS): QELHI.

No. 1=.5 (2)/2025/9 9:8 ~ 7‘|lr_jZ Dated, Delhi the .. -
Sub:- Appointment of Ms. Padma Ladol, DJS presently posted as Judicial Magistrate

First Class-04, Patiala House Courts,New Delhi as Assistant Registrar( Research)-
cum-Assistant Fellow in the Supreme Court of India on deputation basis.

1“/6‘p_yforwarded for information and necessary action to :-
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The Officer In-Charge, Administration I,II,III, Accounts, General Branch, V ,
Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies, -site
Committee (Hindi/English), I.T Cell , ACR Cell and Computer Section, Tis Hazari
Courts, Delhi.
The Administrative Civil Judge, (Central), Tis I-Iazari, Courts, Delhi.
The Branch Incharge, Care-taking Branch, Tis I-Iazari, Courts, Delhi.
The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts, Delhi.
The P.S. to Ld. Principal District 81 Sessions Judge(HQs), Room No. 302-A, Tis
Hazari Courts, Delhi.
The Reader to Ld. Principal District 8: Sessions Judge(HQs), Tis Hazari Courts, Delhi.
The ‘LAYERS’ Section, for uploading on ‘LAYERS! _.?

Iii“ it is 5 .l Mi ‘W
( Multesliilmlnar Gupta )

District Judge @' Commercial Court)-07/
Officer In-charge, Judicial Branch (Central)
For Principal District 8; Sessions Judge (HQs)

Daufil7\\o/


